FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S BHADRESHWAR VIDYUT PRIVATE LIMITED OPERATING IN POWER SECTOR AT GUJARAT

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of the corporate debtor along with | M/s Bhadreshwar Vidyut Private Limited
PAN/ CIN/ LLP No. CIN: U40101TN2007GAT063283
2. Address of the registered office New No. 16, Old No. 41, Ground Floor Thomas
Nagar, Little Mount, Saidapet Chennai, Tamil
Nadu — 600015
3. URL of website Not Available
4. Details of place where majority of fixed| Village Bhadreshwar, MUNDRA, Kutch, Gujarat,
assets are located 370405
5. Installed capacity of main products/|2x150 MW coal-based power plant
services
6. Quantity and value of main products/|INR 208.27 Cr
services sold in last financial year
7. Number of employees/ workmen 50 employees
8. Further details including last available|The eligibility criteria is mentioned in the
financial statements (with schedules) of | detailed Expression of Interest process
two years, lists of creditors, relevant dates | document available on
for subsequent events of the process are | Google Drive Link:
available at: https://drive.google.com/drive/folders/1d5xSun
9. Eligibility for resolution applicants under | Q2ZTDS-ONNc2KcXjieNop8s-fo?usp=share link
section 25(2)(h) of the Code is available at:
OR can be sought by email to
cirp.bvpl@gmail.com
10. !.ast date for receipt of expression of 25 January 2023 (Revised)
interest
11. | Date of. issue of prOV|IS|onaI list of 04 February 2023 (Revised)
prospective resolution applicants
12. | Last .d.ate fqr submission of objections to 09 February 2023 (Revised)
provisional list
13. | Process email id to submit EOI cirp.bvpl@gmail.com

Hitesh Goel
IBBI/IPA-001/IP-P01405/2018-2019/12224

ot

Hitesh Goel

Interim Resolution Professional for Bhadreshwar Vidyut Private Limited
Registration No.: IBBI/IPA-001/1P-P01405/2018-2019/12224
Address - C4/1002 The Legend Apartments, Sector 57, Gurgaon, Haryana ,122011

Date: 17 January 2023
Place: New Delhi



https://drive.google.com/drive/folders/1d5xSunQ2ZTDS-0NNc2KcXjieNop8s-fo?usp=share_link
https://drive.google.com/drive/folders/1d5xSunQ2ZTDS-0NNc2KcXjieNop8s-fo?usp=share_link
mailto:cirp.bvpl@gmail.com
mailto:cirp.bvpl@gmail.com
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— Health Insuramoe —

ManipalCigna Health Insurance Company Limited (Formerly RISING DEMAND FOR CREDIT
known as CignaTTK Health Insurance Company Limited) ® o ®
NBFCs seek liquidity

Corporate Identity Number: U66000MH2012PLC227948.

Registered Office: 4% Floor - Unit No. 401/402, Raheja

Titanium, Off. Western Express Highway, Goregaon (East), ] DELHI JAL BOARD : GOVI. OF N.C.1. OF DELHI _‘_.’f
Mumbai - 400 063. Maharashtra, India. IRDAI Regn. No. 151 L) OFFICE OF THE ADDITIONAL CHIEF ENGINEER (M)-9 bl e
T: +91 22 61703600. ol COMMAND TANK NO. 4, SEC-20, DWARKA, NEW DELHI-110075. T e
Website: www.manipalcigna.com Email: customercare@manipalcigna.com Press NETNo62-2022-23)/EEAT) M9 s U o s s e m
S. Name of work Amount Put to:  EMD Date of release Last date / time
N. Tender (Rs.) of tender in receipt of tender
NOTICE OF RELOCATION OF THE e-procurement through e-
MANIPALCIGNA HEALTH INSURANCE COMPANY | solution | procurement solution | |~ AJAY RAMANATHAN
LIMITED NAGPUR BRANCH OFFICE o6 contimin 1 154988 Tor Rughu Nagerand Syndiosto Brcavd | 1a0000-| o Mumbai, January 16 NBFC+HFC BORROWING PROFILE
in Dabri ward in Dwarka AC-33 under AEE(M)-33 (Re-invite)-2 (%) = NCD B TL/WC g CP PTC/DA g FDs g Others (incl ECBs)
. th (Tender I.D. No. 2023_DJB_234823_1) WITH THE UNION Bud et ijust -
Please note that with effect fr_om_20 _M_arch 2023 our 2. | Improvement of water supply by P/L 110 mm dia od HDPE wateri Rs. 71,26.436/-'  Rs. 13.01.2023 27.01.2023 two weeks awav. a hgost] of 100..,__ R —
Nagpur Branch Office is Shlftlng: line and repl. of 100 mm dia water line in C-block Dabri extension in 1,42,600/- y’ . - | N | . . . . . . .
Dwarka assembly constituency (AC-33) under AEE(M)-33 Dwarkal Smaller nOH-banklng ﬁnanCIal . =

From: To: (Re-invite)-2 (Tender 1.D. No. 2023 _ DIB _234823_2) companies (NBFC) are hoping

148, 3rd Floor, Thapar Unit no: 9/S|/2, 6th Floor, NIT along with all the terms & conditions 1s available on DJB Web Site https://govteprocurement.delhi.gov.in. Sd/- fOI' some liquidity—enhance- E E E E E E E E E E E E E E E

Enclave, Ramdaspeth, Landmark Building, Wardha ISSUED BY PRO (WATER) - (Satish Kumar) mentmeasuresthatwi]lprovide

Maharagbagh Road, Nagpur Road, Ramdaspeth, Nagpur Advt. No. I.S.V. 451 (2022-23) EXECUTIVE ENGINEER (T)M-9 relieftothematatimewhenthe

440010, Maharashtra, India 440010, Maharashtra, India. STOP CORONA “Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene” cost of funding has gone up. 1111 o B

" Dec Mar Jun Sep Dec ‘Mar Jun Sep Dec Mar Jun Sep Dec Mar Jun Sep

Place : Nagpur
Date :17t* January 2023

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST ("Eol") FOR
M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

(Under Regulation 364(1) of the Insalvency and Bankruplcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2046)

RELEVANT PARTICULARS

1. | Name of the corparate ceblar W/s Bhadreshwar Vidyut Private Limited
along with PAN [ CINFLLF No. CIN: U401 TH2007GATO63283

2. | Addrass of tha regesared offics Mew Mo, 168, Old No. $1, Ground Floar
Thomas Magar, Lithle Mount, Saidape
Chennai, Tamil Nadu - 600015

3 | URL of websila Mot Available

Details of place where majority of fixed
as5eds are ocataed

Willage Bhadreshwar, MUNDRS,
Kutch, Gujarat, 370405

S R E

5, | nstabed capacity of main productstservices | 22150 MW coal-based power plant

| Quanlity and valua of main praducts MR 208.27 Cr
| services sold in last financial year
7 | Mumber of empiayeas’ workman 50 Employess

& | Furlber datails including last availabla
financial statements {with schadules) of
tweo yaers. l=is of credilors, relavant dales
for subsaguent avents of the process are
avalable af;

The eligibslity criters is mentioned in the
dedailed Expression of interest procass
document availzhle on

Google Drive Link:

Fillps:itdrive goaghe. comtd vl dars dBaS
ZETDS-IMMeZKeXjieMopas-lo?=p=shara_link
OR can be sought by email to
cirp.bvpl@gmail.com

©
o

Eligibdity for resalufan applicants
under saction 28{2Wh) of tha Code i
avalable at:

10.| Last date for recaipt of axprassion

! af mierast

253 January 2023 (Revised)

11. ' Data of isswa of pravisicnal list af (4 February 2023 (Revized)

,.r::apec'ma resalufian applicants

12| Last deie for submission of ohigchons

- ; 0% February 2023 (Revised)
o provisiongt st

cirp.bvpligmail.com

12.| Process email id fo submit EOf

Sd/-
Hitesh Goal

Imterim Resolution Professicnal for
Bhadreshwar Vidyut Private Limited

Registration No.: IBBIAPA-OOVIP-PO1405/2018- 201912224

Date : 17 January 2023 Address - 541002 The Legend Apartments,
Place ; Mew Dalhi Sactor 57, Gurgacn, Haryana , 122011

NER \ \ RIN DN || DN AND PRO \ )

Registered office: 201 & 202, Fitwell House, 2nd Floor, Opp Home Town,
LBS Road, Vikhroli West, Mumbai — 400083, Maharashtra, India
CIN: L45100MH1994PLC082540
Email Id: geninfo@gecpl.com Website: www.gecpl.com Phone No: 022-25780272

NOTICE OF EXTRA ORDINARY GENERAL MEETING, E-VOTING
INFORMATION AND CUT-OFF DATE

NOTICE is hereby given that Extra- Ordinary General Meeting (“‘EOGM”) of the Shareholders
of Generic Engineering Construction and Projects Limited (“the Company”) is scheduled
to be held on Tuesday, February 07, 2023 at 11:30 A.M through Video Conference

(“VC”) /Other Audio Visual Means (“OAVM”), to transact the businesses as set out in the

Notice convening EGM of the Company in compliance with all the applicable provisions of

the Companies Act, 2013 and Rules made thereunder and Securities and Exchange Board

of India (“SEBI") (Listing Obligation and Disclosure Requirement) Regulations, 2015 read

General Gircular No. 14/2020 dated April 8, 2020, Circular No. 17/2020 dated April 13,

2020, Circular No. 20/2020 dated May 5, 2020, Gircular No. 02/2021 January 13, 2021,

Circular No. 19/2021 dated December 8, 2021, Circular No. 21/2021 December 14,

2021 and Circular No. 02/2022 May 5,2022 and Circular No. 10/2022 dated December

28, 2022 issued by Ministry of Corporate Affairs (“MCA”) (collectively referred as “MCA

Circulars”) and SEBI Circular No. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May 12,

2020 and SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021 and SEBI/HO/

CFD/CMD2/CIR/P/2022/62 dated May 13, 2022 issued by Securities and Exchange Board

of India (“SEBI Circular”). The venue of the meeting shall be deemed to be the registered

office of the Company situated at 201 & 202, Fitwell House, 2™ Floor, Opp Home Town

LBS Road, Vikhroli (West), Mumbai City — 400083, Maharashtra, India.

Due to applicable circulars and difficulties involved in dispatching physical copies, the

Notice convening the EOGM has been electronically sent only to the Members to all the

shareholders whose e-mail IDs are registered with the Company/ Depository Participant(s).

The aforesaid documents are also available on the Company’s website at www.gecpl.com

, Websites of the Stock Exchanges i.e. BSE Limited and National Stock Exchange of India

Limited at www.bseindia.com and www.nseindia.com respectively as well as on the website

of Central Depository Securities Limited (“CDSL") at www.cdslindia.com. Further, as per

the aforesaid circulars, appointment of proxy has been dispensed with for the EGMs to be
conducted in electronic mode. Accordingly, the Attendance Slip and Proxy Form have not
been annexed to the Notice.

Instruction for attending the EOGM through VC/ OAVM

The Members can join the EOGM in the VC/ OAVM mode within 15 minutes before and

after the scheduled time of the commencement of the meeting by following the procedure

mentioned in the EOGM Notice. The attendance of the Members participating in the EOGM
through VC/ OAVM will be counted for the purpose of ascertaining the quorum under

Section 103 of the Act.

Instruction for Remote e-voting and e-voting during the EOGM:

Pursuant to the provisions of Section 108 of the Companies Act, 2013, read with Rule 20

of the Companies (Management and Administration) Amendment Rules, 2015, and

Regulation 44 of the SEBI (Listing obligation and Disclosure Requirements) Regulations,

2015, the Company is pleased to provide the facility of “e-voting” to its Shareholder, to

enable them to cast their votes on the resolutions proposed to be passed at the EOGM, by

electronic means. The Company has engaged the service of Central Depository Services

(India) Limited (“CDSL"), who will provide the e-voting facility of casting votes to a

Shareholder using remote e-voting system (e-voting from a place other than venue of

EOGM) (“remote e-voting”) as well as e-voting during the EOGM (“e-voting at the EOGM”).

A person whose name is recorded in the Register of Member or in the Register of Beneficial

Owners Maintained by the depositories as on the cut-off date shall be entitled to avail the

facility of remote e-voting or e-voting at the EOGM.

Details of e-voting schedule are as under:

1. The cut-off date, for determining the eligibility to vote through remote e-voting or
through e-voting system during the EOGM: Friday, January 27, 2023.

2. Date & time of Commencement of E-voting: Friday, February 03, 2023 at 09:00
A.M. (IST)

3. Date & time of end of E-voting: Monday, February 06, 2023 at 05:00 PM. (IST)

The remote e-voting module shall be disabled by CDSL for voting thereafter and remote e-

voting shall not be allowed beyond the said date and time. Once the vote on a resolution

is cast by the shareholder, the shareholder shall not be allowed to change subsequently.

Only those Shareholders, who will be present at the EOGM through VC/OAVM facility and

who would not have cast their vote by remote e-voting prior to the EOGM and are otherwise

not barred from doing so, shall be eligible to vote through e-voting system at the EOGM.

Shareholder who have voted through remote e-voting will be eligible to attend the EOGM

and their presence shall be counted for the purpose of quorum, however such Shareholders

shall not be entitled to cast their vote again at the EOGM.

Manner of registering/ updating E-mail Address:

Shareholder who have still not registered their e-mail ID for obtaining login credentials for

e-voting are requested to get their email ID registered, as follows:

1. For Member holding shares in Physical form- Please provide necessary details like
Folio No., Name of shareholder, scanned copy of the share certificate (front and
back), PAN (self-attested scanned copy of PAN card), AADHAR (self-attested scanned
copy of Aadhar Card) by email to Company/RTA at cs@gecpl.com or
info@satellitecorporate.com

2. For Members holding shares in Dematerialized form- Please provide Demat account
details (CDSL-16-digit beneficiary ID or NSDL-16-digit DPID + CLID), Name, Client
master or copy of Consolidated Account Statement, PAN (self-attested scanned
copy of PAN card), AADHAR (self-attested scanned copy of Aadhar Card) to Company/
RTA at cs@gecpl.com or info@satellitecorporate.com

3. The Company/ RTA shall co-ordinate with CDSL and provide the login credentials to
such Shareholders

Any person who acquires shares & becomes a member of the Company after sending the

Notice of the EOGM and holds shares as on cut-off date may obtain the login ID and

password for remote e-voting by sending a request to CDSL at

helpdesk.evoting@cdslindia.com or may contact the toll-free number provided by CDSL

1800-200-5533. A person who is not a Member as on the cut-off date should treat the

Notice of the EOGM for the information purpose only.

If you have any queries or issues regarding attending of EOGM & e-voting from the

g-voting system, you may refer the FAQs and e-voting manual available at

www.evotingindia.com under help section or write an email to helpdesk at

evoting@cdslindia.com or contact Mr. Rakesh Dalvi (022-23058542/23058543/

23058738)

For Generic Engineering Construction and Project Limited

Sd/-

Khushboo Agarwal

Company Secretary and Compliance Officer
Mem. No. A55345

Place: Mumbai
Date: 16/01/2023

" dicici

¥
| MUTUAL FUND |
-~ TARAKKT KAREINYS

Registered Office: 12 Floor, Marain Manzil, 23, Earokhamba Road, Mew Delhi -
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai -
Tel: +91 22 2652 5000, Fox: +91 22 2652 8100, Website: www.iciciprumf.com,
Email id: enquiry@icicipruaomc.com
Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
400 063, Tel.; 022 2685 2000 Fox; 022 26868313

Highway, Goregaon (E}, Mumbai -

.=, ICICI Prudential Asset Management Company Limited
Corporate Identity Number: U992990L1993PLC054135

“While banks and HFCs
(home finance companies)
haveanactiveliquidity support
system through the RBI and
NHB (National Housing Bank),
there is no such support for
NBFCs. Considering the stellar
role of NBFCsin financial inclu-
sionandjob creation,it’sabout
time that the government, in
consultation with the RBI, cre-
atesaliquidity support system
for NBFCs,” Shachindra Nath,

110 001
400 051.

Motice to the Investors/Unit holders of ICICI Prudential All Seasons Bond Fund and

ICICI Prudential Medium Term Bond Fund (the Schemes)

Matice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund has approved the following distribution under Income Distribution cum
capital withdrawal option (IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date ie. on January 19, 2023*

MName of the Schemes/Plans

ICICI Prudential All Seasons Bond Fund
Quarterly IDCW '
| Direct Plan — Quarterly IDCW
ICICI Prudential Medium Term Bond Fund
Quarterly IDCW |
| Direct Plan — Quarterly IDCW |

02079
0.2332

0.1658
0.1900

$ The dlStFIbUtlDl‘l will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record

date under the IDCW option of the Schemes.
# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose names appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout

and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited
Sd/-
Authorised Signatory

Place: Murmbai
Date : January 16, 2023

No. 005012023

To Iu_:_nﬁw more, :u!l 13{]-_[} 222 39?.1’1_3!]!] EUEI__EEEE or visit www,mu_:lp_l_'umf.mrn

Investors are requested to periadically review and update their KYC details along with

their mc:tuFe nu mber c:m:i emml idd,

To increase awareness about Mutual Funds, we reg u!url}r conduct Investor Awareness

Programs across the country. To know more about it, please visit https:www.iciciprumf.com
or visit AMFI's website hitpsiwww.omfiindia.com

Quantum of IDCW
(T per unit) (Face value
of T 10/- EL‘IEF‘I}S“:

vice chairman and managing
director, U GRO Capital, said.
According to him, either
SIDBI (Small Industries Devel-
opment Bank of India) or
NABARD (National Bank for
Agriculture and Rural Develop-
ment) should be made as the

2018 2019

9.0%
8.5%
8.0% ="
7.5%
7.0%.
6.5%
6.0%.

2020

NBFC & HFC AVERAGE COST OF FUNDS

2021 2022

Mar Jun Sep Dec Mar Jun Sep Dec Mar Jun Sep Dec Mar

2019 2020

2021 2022

ICRA Research; Sample of NBFCs (19) and HFCs (11)

Scheme 2.0,which provided a
portfolio guarantee to public-
sector banks on the purchase of
bonds or commercial papers
with a rating of ‘AA and below’
issued by NBFC, housing finance

NAV as oh agency for providing activeliq-  institutions,and micro-finance
January 13, 2023 uiditysupporttotheNBFCsand institutions.

(¥ Per unit) there should be a budgetary Expertsbelieve that the gov-

allocation to SIDBI from the ernmentshouldcreateaseparate

I 11.6499 GovernmentofIndiatoprovide funding institution for micro-

J_ 119369 this liquidity support.” financiers alone given their sig-

In recent months, lenders  nificance to the rural economy.

| 107385 have been “Fundingisa

| : scurrying - major issue
| 11.3121 for funds in RUN-UP TO THE for MFIs.

abid tomeet Although

the rising banks are

demand for there,getting

credit. The liquidity-crunch  fundingsupportbecomesachal-

has been accentuated by the
Reserve Bank of India’s (RBI)
mechanisms to remove
excess liquidity from the
financial system.

But unlike banks, most
NBFCs are not allowed to raise
depositsand have torely onbor-
rowings. In fact, the incremen-
tal borrowings of NBFCs have
already risen by 100-150 basis
points since April,according to
ICRA. Going ahead, the credit
ratingagencyexpects the cost of
funds of these entities torise by
50-60 basis points.

With the majority of NBFC
borrowings coming frombanks,
expertsbelieve that the govern-
ment should reintroduce the
partial creditguarantee scheme
in order to enhance the flow of

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLC010492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

Notice of 01/2022-23 Extra-Ordinary General
Meeting and Remote E-Voting Information
Maotice is hereby given that the 0172022-23 Extra-Ordinary General Mesting (EGM) of the
Memibers of MAGNUM VENTURES LIMITED (the Comgany) will be held on Wednesday,
0a8th February, 2023 at 0100 PM. thwough Video conferencing (*VC7) to transact the
Special Business, as 58t out in the Notice convening the said Extra-Ordinary General
Meeting. The Notice of EGM and remole e-voting details have been semt 1o all the
memizers who hold shares as on record date, i.e. 13th January, 2023, by email, whoze
email id is registered with the Company/RTADepository(s). The date of completion of
email of the notices to the shareholders is January, 16th, 2023. The said documents can

also be viewed on the company’s website at www.magnumventures.in

Pursuant to Ganeral Circulars issued by the Ministry of Corporate Affairs ("MCA") and the
Securibies and Exchange Board of India, it is allowed to hold EGM through Video
Conferencing (VC) or Mher Audio Visual Means [DAVM)

In case you have not registered your email D with the Company! Depository, please follow
balow instructions 1o register your email |D for obtaining Motice of EGM and login detads for
a=50ting.

Physical Holding: Send a request io Registrar and Transfer Agents of the Company, MAS
Sarvices Limited at infoilmasserv.com providing Folic number, Mame of the shareholder,
scanned copy of the share certficate (Front and Back), PAN | Self attested scanned copy of
PAN Card), AADHAR (Salf attested scanned copy of AADHAR Card) for registering email
address. Please send your bank detail with ariginal cancaibed cheque to our RTA(.e. MAS
Services Limited, T-34 2nd Floor, Okhla Industrial Area, Phase-Il, Mew Delhi-110020)
along with latter mentioning folia no. if not registared already.

Demat Holding: Flease confact vour Depository Participant {DF} and register your email
address as per the process advised by DP. Pleass also update your bank detail with your
DPfor dividend pavrment by NACH if declare by company.

Further, pursuant 1o the provisions of secton 108 of the Companies Act, 2013 read with
rule 20 of Companies (Management and Adminisiration) Fules, 2014 and regulation 44 of
SEBI (Listing Obligations and Disclosure Requirements) Requiations, 2015, the Company
has offared e-voting facility for transacting all the business by National Securities
Depository Limited (NSDL) throwgh their portal www.ewoting.nsdl.com fo enable the
members bo cast their votes slectranically,

The memberplease note the fofowings:

a. The remote e-voling shall commence at 09.00 a.m. on Sunday, Sth February, 2023 and
shall end at 05,00 p.m. on Teesday, Tth February, 2023, The remote e-voling shall nat
ba available bayond the afaresasd date & lime,

b. The cut-off dale for determining the eigibility of members for remote e-voling and &-
voling at EGM is 1st February, 2023,

& Any perscn who becomes member of the Company after dispatch of notice of the
meefing and holding shares as on cut-off date i_e. 15t Febouary, 2023, may cbiain the
user id and password by sending a request at evoling@nsdl.co.n or M's MAS Services
Lid., R & T Agent of the Company at T-34, 2nd Floor, Okhla Industrial Area, Phase-l,
Mew Delhi-110020 phone-011-263687281/82/83, Fax- 011-26387384, Email-
infof@massen.com.

d. Howewer, if the members are already registered with MSDL for remoie e-voding then they
can use their existing user 1D and password for casting their vote, The remote e-voling
modube shall be disabled by NSDL fior vating thereafter.

&. Once the vols on a resolubion is cast by the member, the member shall nol be allowed 1o
change it subsaquantly.

f, The facilty for voting through e-voling shall be made available at the EGM and the
members who have cast ther vote by remaote e-vading prior to the EGM may also attend
the EGM but shall not be entitied to cast their vote again

qJ. Members may go through the detailed e-voting instructions provided in the EGM Mofice

or visil htlps:f'evotingindia.com  and Any queny/gnevance relating 1o e-voling may be

addressed to Ms. Aaina Gupta, Company Secratary, Magnum Ventures Limited at

¢s_mviificissahibabad.in or to Mr. Shravan Mangla, GM, Mas Senices Limited, RTA at

nfof@massery.com

h. Mr. Munish kumar Shama (Adwocate and Insohvency Professional), has been
appointed as Scrutinizer for the e-voling process.

For Magnum Ventures Limited

Sd/-

Abhay Jain (Managing Director)

DIN: 01876385

Data: 17/01/2023
Place: Ghaziabad

EYKERALA WATER AUTHORITY CRCHGETES

credit to non-banklenders.
During the height of the
Covid-19 pandemic in 2020,
the government had launched
the Partial Credit Guarantee

lenge especially for the smaller
and medium size ones.The gov-
ernment should help create a
dedicated financing institution
like Palli Karma Sahayak Foun-
dation in Bangladesh,’Jiji Map-
pen Sa-Dhan, executivedirector
and chief executive officer, Sa-
Dhan said.

Sa-Dhan feels that since
most of the equity investment
in MFIs is from investors, the
government should incentivise
local funding institutions to
invest in MFIs. This will make
the investment in MFI
Atmanirbhar. Apart from mea-
sures that facilitate funding to
the NBFC segment, bankers are
also looking forward to
announcementsthatstrengthen
theincome-stream of borrowers,
especially rural households and
micro, small and medium-sized
enterprises (MSME).

In addition, the government
must subsidise borrowers

Tender No : 149/2022-23/ KWA/ PHC/D1/TVM

JUM-2021-2024-CWSS to Pallickkal Madavoor and Navaikulam Panchayaths:
Phase II-Supplying, Laying, Jointing, Testing, and Commissioning of Clear Wate
Pumping Main to Decentmukku OHSR in Navaikulam Panchayath-Pipeline Work
EMD : Rs. 5,00,000/- Tender fee: Rs. 19,518/- Last Date for submitting Tender
09-02-2023 03:00:pm Phone: 0471-2322303, Website : www.kwa.kerala.gov.in

www.etenders.kerala.gov.in Superintending Engineer

KWA-JB-GL-6-1431-2022-23 PH Circle, Thiruvananthapuram

financi@’. Ep’ .in

o0 ©

FORM NO. NCLT. 3A
[see rule 35]
Before the National Company Law Tribunal, Mumbai Bench
Miscellaneous Appllcaiim (IBC) No.1181 of 2019

Compan z PetitionNo. 405/IB/2018
Notice of Interlocutory Application
Vishal Ghisulal Jain

Liquidator of Sterling SEZ and Infrastructure Limited
Registration No. IBBI/IPA-001/IP-P00419/2017-18/10742
AFA valid upto 02.01.2024

Registered Email: vishal@cavishaljain.com

Having registered address at D-1902, Palm Beach Residency,
Amey CHS Ltd., Plot No. 24-29, Sector-4, Nerul West,

Navi Mumbai — 400706.

Having communication address at 1003, Satra Plaza,Sector - 19D, Vashi,
Navi Mumbai — 400703 ---Applicant
Versus

Blue Mark Mercantile Limited

Having its address at:

329-Jawahar Nagar Road No. 13,
Goregaon (W), Mumbai- 400062

Sterling Oil Resources Limited

Having its address at:

329, Sandesara House, Jawahar Nagar,
Goregaon (West) Mumbai- 400062

Sterling Port Limited

Having its address at:

43, Atlanta, Nariman Point, Mumbai- 400021
Nitin JayantilalSandesara

Member of the Suspended Board of Directors of the Corporate Debtor
DIN: 00255496

Having his address at:

39, Nutan Laxmi Soceity, Jvpd Scheme, N.S. Road 9,
Vile Parle (W), Mumbai

Chetan JayantilalSandesara

Member of the Suspended Board of Directors of the Corporate Debtor
DIN: 00255671

Having his address at:

39, Nutan Laxmi Soceity, Jvpd Scheme, N.S. Road 9,
Vile Parle (W), Mumbai
PriyadarshanbhaiBhimbhai Mehta

Former Director of the Corporate Debtor

DIN: 01392227

Having his address at:

Opposite to Pritamnagar, 1st Slope, Ellisbridge,
Ahmedabad-380006

MayuribenHiteshbhai Patel

Member of the Suspended Board of Directors of the Corporate Debtor
DIN: 00090549

Having his address at:

58A, Punit Nagar Society, Old Padra Road,Vadodara ....
Hitesh N. Patel

Having his address at:

58A, Punit Nagar Society, Old Padra Road,Vadodara ...
IN THE MATTER OF:

SREI Infrastructure Finance Limited
Versus

Sterling SEZ and Infrastructure Limited .. Corporate Debtor
An Miscellaneous Application No.1181 of 2019under Sechon 43 and 66 read with
Section 60(5) of the Insolvency and Bankruptcy Code, 2016, and Rule 11 of the NCLT|
Rules, 2016, seeking necessary directions against responden'rs and reversal of fraudulent
transactions in the captioned Miscellaneous Application was presented by Mr. Vishal
Ghisulal Jain, Liquidator of the Corporate Debtor on the 27" day of March 2019in
Company Pe'rmon(IB) No. 405/IB/2018. The captioned Miscellaneous Application is
fixed for hearing before the Mumbai Bench of National Company Law 'ﬁ'lbunal on
25.01.2023.Take notice that the Respondents as mentioned above are directed to be
present before Hon'ble Tribunal, Mumbai Bench Vide Order dated 01.12.2022. Any
person desirous of supporting or opposing the said Miscellaneous Application should
send to the Applicant's advocate, notice of his intention, signed by him or his advocate,
with his name and address, so as to reach the Applicant's advocate not later than two
days before the date fixed for the hearing of the captioned Miscellaneous Application.
Where he seeks to opFose the captioned Miscellaneous Application, the grounds of
opposition or a copy ot his affidavit shall be furnished with such notice. A copy of the
captioned Miscellaneous Application will be furnished by the undersigned to any person
requiring 'rhe same on payment of the prescribed charges for the same.

...Respondent No.1

...Respondent No.2

...Respondent No.4

...Respondent No.5

...Respondent No.6

...Respondent No.7

Respondent No.8

.Respondent No.9

... Financial Creditor

Dated:17"January, 2023.

(Sd)

Adv. G. Aniruth Purusothaman (Advocate for Applicant)

Address:

Office No. 1202, 12th Floor, Dalamal Tower, Nariman Point, Mumbai 400021
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towards the repayment of inter-
est with the first three to six
months of taking a loan as this
would promoteagood credit cul-
turein India, say experts.

“While the government is
already focused on strengthen-
ing the sector, since MSMEs
contribute more than 30% to
GDPand more than 40% to the
exports of the country, a lot
more needs to be done for the
sector through technological
and financial interventions
including lending,” Pankaj
Sharma, chief executive officer,
Religare Finvest said.

“In orderto furtherintegrate
unbanked and underbanked
MSMEs into the formal lending
system,NBFCsanticipateamore
simplistic compliance and taxa-
tion framework;” he added. Sim-
ply put, the government should
ensure that both banks and
NBFCs are taxed similarly con-
sidering that the RBI has been
trying to bring parity between
these two entities, say experts.

To put thingsin perspective,
the Income Tax Act of 1962
states that a bank shall be
allowed a deduction of provi-
sion of bad and doubtful debts
to the extent of 8.5% of the
totalincome.But for NBFCs, the
allowance is up to 5% of gross
total income. Additionally, a
reductionintheapplicableloan
limit under the Securitization
and Reconstruction of Finan-
cial Assets and Enforcement of
the Security Interest Act 2002
to ¥5 lakh from %20 lakh
will help scale up the disburse-
ment and recovery of small-
ticket loans.

HITAa HaaT e o=
CONTAINER CORPORATION OF INDIA LTD.

|5 TREE T A TR A Raveepirey dadedabing sf lovl. ot inda)

:  HSIC New MOBF Building, Znd Floor,
Okhis indll. Estate (Opp, NSIC GOkhla Metro Station], Mew Delbe-110020

TENDER NOTICE (E-Tendering Mode Only)
E-Tender cum Reversa auction for Providing Professional Services of Survey of
Containers/Cargo and Inventory Management

at MMLP Mundra for four

Tender No.

CONJAREA-IIMundra/Survey/2022

Estimated Lost
Date of Sale (Un Ling)

Rs.1.19.89, 835 I:I'IEIIJEI'u‘”'DHJS':
From 17101720233t 15:00 hrs. o 31401 -sl]Lnu:m:ﬂE 00hrs.)

Last Date & Time of submission | On 0022023 up 11700 hrs.
]ﬁe & Time of Opening On02/022023 3t 15:30 Hrs.
For ebgibility criteria and other details please log onto www.concorindia.com or
aprocure.gov.in or www.tenderwizard.com/CCIL. Bidders are requested to visit the
websies regularly.

Executive Direclor /Area-il

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

EURD MULTIVISION LIMITED OPERATING IN SOLAR PV CELL MANUFACTURING
AT BHACHAU, GUJARAT AND REGISTERED OFFICE AT MUMBAI

(Under Begulation 364 (1) of the Insaolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporata Persons) Requlations, 2016)

RELEYANT PARTICULARS

1.|Name of the Corporate Debtor | EURO MULTIVISION LIMITED

along with PAN/CIN/ILLP No.| PAN: AABCE3143N

ClIN: L32300MH2004PLC 145995

2.| Address of the regislered office| Registered Office Address: F12, Ground Floor,
Sangam Arcade, Vallabhbhai Road, Ville Parle
[West), Mumbai = 400 056, Maharazhira

Factory Address: Survey No. 508, 508, Bhachau
Dudhai Road, Bhachau, Kutch - 370 140

hitp: e euromultivision. comy

Solar PV Cell Unit: Survey Mo, 452, 504, 505(1)
508{2), 508 Village: Shikara, Taluka: Bhachau,
Bhachau Dwdhai Road, Bhachau (Kufch) - 370140

GO Unit: Survay Mo. 508, 505 Village: Shikara, Taluka:
Bhachau, Bhachau Duchai Road, Bhachau (Kuichi-370140,
.| Installed capacity of main Manufacturing of Salar Photovoltaic Cells with
products! senices a capacity of 40MW per year

. | Quantity and vaiue of main products! | Available at hitpfwww.auromultivision.com/
servicas sold in st financial year

7. | Mumber of employees workmen
8. | Further details including last
available financial statements
iwith schedulas) of two years,
lizis of creditors, relevant dates
for subsequent events of the
PTOCESS are awaulable at:

9 Ellgll:ulllt',' for resolution applln:a'ns.
under section 25(2)(h) of the
Code is available at

3| URL of website

4| Details of place where majority
of fixed assats are located

£i|

1 employees as on CIRFP date

The Resolution Applicant can get the sead mformation
by sending an emal o RP at
cirp.euromultigmail com [ ip figar@gmail.com
All informalion are avalable at
www.euromultivision, com

The eligibiity critaria is mentioned in the detailed
Expression of Inferest process document which can
te sought by emailing fo: cirp.euromulti@gmail.com
All Information are avadable al
waw.euromultivision.com

10| Last date for recespt of expression | 01st February, 2023

af inferest

11.{ Date of issue of ||:|FII.'-'-.'iEi|:|I'IEI| list of| 06th February, 2023
prospective resalution applicants

Last date for submission of
objections to provisional kst
Process email id fo submit EOI

|

1

r-a

11th February, 2023

1

e

cirp.euromultidgmail.com

CA Jigar Shah

Resolution Professional

Ir thve matter of Eune Multivision Limited

Regd. No.: IBBIIPA-ODAP-PO 21/2018-19/11820
Address: B/E01 Gopal Palace, Mr. Shiromani Complex,
Mehrunagar Cross Road, Nehrunagar, Ahmedabad - 330 015
Email: ip.poari@gmail.com; cirp.euromuliit@gmail.com
Mobile: 96625424586, 97730 2&4341

Date : 17.01.2023
| Place: Ahmedabad

o0 ©
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